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Juclear Physics, Caicuta, for the year
1993-04.

[Placed in Library. See No. L.T. 681¥
04)

) (i) A copy of the Annual Report (Hindi and
English versions) of the Atomic Energy
Educdlion Socisty, Bombay, for the ysar
19893-94 alongwith Audited Accounts.

(iiy Statement (Hindi and English versions)
regarding Review by the Govemnment of
the working of the Atomic Energy
Education Society, Bombay, for the
year 1983-04.

[Placed in Library. See No. L.T, 6814/94]

(10) {I) A copy each of the following papers
(Hindi and English versions) under sub-
soction (1) of section 619 of the
Companies Act, 1956:

(a) (i) Statement regarding Review by the
Government of the working of the
Indian Vaccines Corporation Limited,
Gurgaon, for the year 1993-94,

(i) Annual Report of the Indian Vaccines
Corporation Limiled, Gurgaon, for the
year 1883-84 alongwith  Audited
Accounts and commenis of the
Complroller and Auditor General
thereon.

[Placed in Library. See No. L.T. 6815/94]

(b) (i) Statement regarding Review by the
Government of the working of the
Uranium Corporaton of India
Limited, Jaduguda, for the year
1893-94.

(i) Annual Report of the Uranium
Corporation of India  Limiled,
Jaduguda for the year 1993-94
alongwith  Audited Accounts and
comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. L.T. 6816/84]

(c) (i) Statement regarding Review by the
Government of the working of the
Bharat Immunologicals and

Biologicals  Corporation  Limited,
Bulandshahr, for the year 1993-94.

[Placed in Library. See No. LT. 6817/84]

(d) () Statement regarding Review by the
Government of the working of the

Antrix Corporation Limited,
Bangsiore, for the year 1953-84.

() Annual Report of the Antrix Corporation
Limited, Bangalore, for the yesar 1983-

[Placed in Uibrary. See No. L.T. 6818/04]

(e) (i) Review by_the Government of the
working of the National Research
Development  Corporation, New
Delhi for the year 1983-4.

(i) Annual Report of the National Research
Development Corporation, New Delhi for
the year 1893-84 alongwith Audited
Accounts and comments of the
Comptroller and  Auditor General
thereon.

[Placed in Library. See No. LT, 6816/94]

Reviews on the working of and Annual Reports of

Hindustan Organic Chemicala Limited, Raigad for

1903-04 and of Indian Petrochemicals Corporation
Limited, Vadodara for 1993-84 ete.

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKUL WASNIK): Sir, on behalf of Shri
Eduardo Faleiro, | beg to lay on the Table—

(1) A copy each of the following papers (Hindi
and English versions) under sub-section (1)
of section 619A of the Companies Act,
1856:

(a) () Review by the Government of the working
of the Hindustan Organic Chemicals
Limited, Raigad, for the year 1933-94.

(i) Annual Report of the Hindustan Organic
Chemicals Limited, Raigad, for the year
1993-94 alongwith Audited Accounts and
comments of the Comptlroller and Auditor
General thereon.

[Placed n Library. See No. L.T. 6820/94]

(b) (i) Review by the Government of the working
of the Indian Petrochemicals Corporation
Limited, Vadodara, for the year 1993-04.

(i) Annual Report of the Indian Petrochemicals

[Placed in Library. See No. L.T. 8821/84)

{c) () Stalement vregarding Review by the
Governmant of the working of the CMC
Limited, Hyderabad, for the 1 X

yoar 199394,
(i) Annual Repot of the CMC Limited,
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Hyderabad, for the year 1993-04 alongwith
Audited Accounts and comments of the
Comptrolier and Auditor General thereon.

[Placed in Library. See No. L.T. 6822/84]

() Statement regarding Review by the
Govemment of

94 alongwith Audited Accounts and

[Placed in Library, See No. L.T. 8823/84)

() Review by the Govemmen! of the working
of the Hindustan Insecticides Limited,
Hyderabad, lor the ysar 1993-04,

(i) Annual Report of the Hindustan Insecticides
Limited, Hyderabad, for the year 1993-94
alongwith Audited Accounts and comments
of the Comptrolier and Audior General
thereon,

[Placed in Library. See No. L.T. 6824/84]

() A copy of the Annual Report (Hindi and
English versions) of the Petrofis Co-
operative Limited, Vadodara, for the year
1993-94 alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English

Vadodara, for the year 1983-84.
[Placed in Library. See No. LY. 8825/04]

() A copy of the Annual Report (Hindi and
English versions) of the Instilule of
Pesticide Formulation Technology,
Gurgaon, for the year 1893-84 alongwith
Audiled Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the Institute of Pesticide Formulation
Technology. Gurgaon, for the year 1993-94.

[Placed in Library. See No. L.T. 8826/04)
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Thiruvanamthapuram, for the year 1953-94
alongwith Audiled Accounts.

(i) Statement (Hindi and English versions)
regarding Review by Government of the
working of the Electronics Restarch and
Development Centrs, Thiruvanamthapuram,
for the year 1983-B4.

[Placed in Library. Ses No. L.T. 8828/54)

() A copy of the Annual Report (Hindi and
English versions) of the National Centre for
Software Technology, Bombay, for the year
1983-04 alongwith Audited Account.

() Statement (Hindl and English versions)
regarding Review by the Govemmaent of the
working of the National Centre for Software
Technology, Bombay, for the ysar 1603-04.

[Placed in Library. See No. L.T. 6820/94)

(i) A copy of the Annual Report (Hindi and
English versions) of the Satcomm Services
(india), New Deihl, for the year 1993-84
alongwith Audited Accounts.

() Statement (Hindi and English versions)
regarding Review by the Govemment of the
working of the Salcomm Services (india),
New Delhi, for the ysar 1993-94.

[Placed in Library. See No. L.T. 6830/54)

(i) A copy of the Annual Report (Hindl and
English versions) of the Software
Technology Parks of India, New Delhi, for
the year 1993-84 alongwith Audited
Accounts,

(i) Statement (Hindi and English versions)

[Piaced in Library. See No. L.T. 6831/84]
() A copy of the Annual Report (Hindi and
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Design and Technology, imphal, for the year
1983-94.

[Placed in Library. See No. L.T. 6833/84]
(11) @) A copy of the Annual Report (Hindi and
English wversions) of the Centre for
Electronics Design and  Technology,
Aurangabad, for the year 1893-94 alongwith

Audited Accounts.

(i) Statement (Hindi and English versions) of
the Cenire for Electronics Design and
Technology, Aurangabad, for the year 1963-
84,

[Placed in Library. See No. L.T. 6834/84]
Notifications Under Companles Act, 1958

THE MINISTER OF STATE IN THE MINISTRY OF
LAW, JUSTICE AND COMPANY AFFAIRS (SHRI H.R.
BHARDWAJ): Sir, | beg lo lay on the Table—

(1) A copy each of the following Notification (Hindi
and English versions) under sub-section (3) of
section 642 of the Companies Act, 1856:—

(i) The Companies (issue of Share Certificates)
Amendment Rules, 1994 published in
Notification No. G.8.R. 597(E) in QGazelte of
india dated the 28th July, 1884,

(i) The Companies (Central Govemment's)
General Rules and Forms (Second
Amendment) Rules, 1994 published in

Notification No. G.S.R. 598(E) in Gazette of
india dated the 28th July, 1994.

(i) The Companies (Central Government's)
QGeneral Rules and Forms (Third Amendment)
Rules, 1994 published in Notification No.
G.5.R. 697(E) In Gazelte of india dated the
20th Sepltembar, 1984,

(iv) The Companies (Particulars of Employees)
(Amendment) Rules, 1894 published in
Notification No. @.S.R. 752(E) in Gazette of
India dated the 17th October, 1994,

(2) A copy of the Notification No. G.S.R. 788(E) (Hindi
and English versions) published in Gazetis of iIndia
dated the Sth November, 1964 making certairr
allerations in Schedule XIV to the Companies Act,
1856 under sub-section (3) of section 641 of the
Companies Act, 1956.

(Placed in Uibrary. See No. L.T. 683584]

Reviews on the working of and Annual Reports of

Heavy Engineering Corporation Ltd.,, Ranchi for

1993-84 and of Damodhar Cement snd Slag Lid.,
Purulia for 1993-84 etc.

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKUL WASNIK): Sir, on behatt of
Shrimati Krighna Sahi, | beg 10 lay on the Table—

(1) A /copy each of the following papers (Hindl
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and English versions) under sub-section (1) of
section §16A of the Companies Act, 1856

() (i) Statement regarding Review by the

Government of the working of the Heavy

Engineering Corporation Limited, Ranch, for
the year 1993-94.

(i) Annual Report of the Heavy Enginesring

[Placed In Library. See No. L.T. 8838/04]

(b) () Statement regarding Review by the

(©

Govermnment of the
Damodhar Cerment and Slag Limited,
Purulla, for the year 1993-94,

(ii) Annual Report of the Damodhar Cement
and Slag Limited, Purulia, for the year 1993

[Placed in Library. See No. L.T. 8837/84)

(i) Statement regarding Review by the
Government of the working of the
Instrumentation Limited, Kota, for the year
1993-94.

(i) Aonual Report of the instrumentation
Limited, Kota, for the year 19983-94
alongwith Audited Accounts and comments
of the Comptroller and Audilor General
thereon.

[Placed m Library. See No. L.T. 6838/84]
(d) (i) Statement regarding Reviesw by the



